FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
JOSAN FOODS PRIVATE LIMITED OPERATING IN FOOD PROCESSING
INDUSTRY AT JALALABAD, DISTRCT FAZILKA, PUNJAB

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons)Regulations, 2016)

RELEVANT PARTICULARS
1. |[Name of the corporate debtor along JOSAN FOODS PRIVATE LIMITED
with PAN/ CIN/ LLP No. PAN - AAACJ8404A
CIN - U15142PB2000PTC023351
2. | Address of the registered office Gumani Wala Road, Jalalabad, Distt. Fazilka,
Punjab — 152024

3. | URL of website No website present
4. | Details of place where majority of |Village -Bagge Ke Uttar, Gumani Wala Road,
fixed assets are located Talalabad(W), Dist. Fazilka, Punjab

5 |Installed capacity of  mainDetails Not Available

products/ services ul
6. |Quantity and value of main Details Not Available

products/ services sold in last
financial year

7. |Number of employees/ workmen  [Details Not Available

8 |Further details including last [nformation can be sought by sending request at
available financial statements (with ip.josanfoods@gmail.com

schedules) of two years, lists of
creditors, relevant dates for
subsequent events of the process
are available at:

9. | Eligibility for resolution applicants [nformation can be sought by sending request at
under section 25(2)(h) of the Code ip.josanfoods@gmail.com

is available at:

10./ Last date for receipt of expression 22.01.2024
of interest

11.|Date of issue of provisional list of | 28.01.2024
prospective resolution applicants

12.|Last date for submission of 02.02.2024
objections to provisional list

13.|Date of issue of final list 0f110.02.2024
prospective resolution applicants
14| Date of issue of information 15.02.2024
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15.|Last date for submission of 18.03.2024
resolution plans

16.| Process email id to submit EOL _ ip.josanfoods@gmail.com

AT P ] ~ —
| 4 ‘ J (I .I_.-:_, A0 : :‘ I ; (—:/’ - r

Y/ CA Mahesh Bansal
"7 Resplution Professional in the matter of M/s.

2T yOSAN FOODS PRIVATE LIMITED( IN CIRP)

Email: ip.josanfoods@gmail.com

IP Registration No.IBBI/ IPA-001/IP-P00785/2017-2018/11341
IBBI Regd email : emmbee.consulting@gmal.com

SCF 24, First Floor, Bhadaur House, Ludhiana 141008

AFA AA1/11341/02/061224/106478 valid 06.12.2024

Mobile 9814117576

Place : Ludhiana

Dated 01.01.2024
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India under the Securitisation and Reconstruction of Financial Assels and
Enfaorcement of the Security Interest Act, 2002 and in exercise of powers
conferrad under Section 13(12) read with Rule 3 of the Security Interest
Enforcement Rule, 2002, issued a demand notice under Section 13(2) to
borrower [ guarantor on date mentioned here under calling upon the borrower
| guarantor to repay the amount mentioned in respective demand notice
within 60 days of the date of the notice.
The borrower / guarantor having failed to repay the amount, notice is hereby
given to respective borrowers ( guarantor and the public in general that the
Authorised Officer of Bank has taken possession of the property described
. | herein below in the exercise of powers conferred on him under Section 13(4) of

*{ said Act read with Rules 8 of the said rules, on date mentioned against account.
The borrowers / guarantors in particular and the public in general are hereby
cautioned not to deal with asset and any dealing with the asset will be subject
fo the charge of State Bank of India for amount mentiuned below besides
interest and otner charges thereon. The borrower's attention is invited to
.| provisions of Sub-Section (8) of Section 13 of the Act, in respect of time

*| available, to redeem the Secured Assets.

Name of the NPA | Date of the | Date of the i
Account | Demand Notice| Possession|  Amount Outstanding
Sh. Braj Pal Verma| 11-10-2023 |26-12-2023 | Rs. 23,87,545/82 as on

11-10-2023 + Interest, other
Verma Rio VPO Atwa Veke, Tehsil Safipur. - | charges we.f. 12-10-2023 & less
| Distt Unao, Uttarpardesh | recovery if any, fil date affected

Slo Sh. Shiv Lala

| Description of the Immovable Property : All that part and parcel of the Property
measuring 10 Marla comprised in Khasra no. 42 R2 7/3 {0-12) 8/1/2 (1-0), Kite 2,
Rakba (1-12) of 12/121 share {3 Marla) and Khasra no. 42 R 14/2 (4-9) of 7/89
share Rakba 7 Marla, total 10 Marlas, Khewat no. 210, Khaton| no, 452- 453,
Jamabanai year 2011-12 at Village Fateh Nangal, Bakshi Colony, Batala Road,
Dhariwal, Hadbast no. 387, Tehsil Gurdaspur and bounded as North ; House of
Hardalbir Singh,"South : Other, East : Street 18", West : House of Bakshish Singh

Date : 01-01-2024 Place : Dhariwal Sd/- Authorised Officer

JOSAN FOODS PRIVATE LIMITED
OPERATING IN FOOD PROCESSING INDUSTRY AT
4 JALALABAD, DISTRCT FAZILKA, PUNJAB
“| (Under Regulation 364 (1) of the Insclvency and Bankruptey Board of India (Inselvency
Resolution Process for Corporate Persons) Regulations, 2016)

FORM G
i INVITATION FOR EXPRESSION OF INTEREST FOR

RELEVANT PARTICULARS

| 1. |Name of the corporate debtor along |JOSAN FOODS PRIVATE LIMITED
with PAN/ CIN/ LLP No. PAN - AAACJB404A
CIN - U15142PB2000PTC023351

Gumani Wala Road, Jalalabad,

2. | Address of the registered office
Distt. Fazilka, Punjab - 152024

3. | URL of website No website present

Village- Bagge Ke Uttar, Gumani Wala

4. | Details of place where majority of fixed ;
Road, Jalalabad(W), Distt. Fazilka, Punjab

assets are located

5. | Installed capacity of main products/ services | Details Not Available

Y
o

. | Quantity and value of main products/

services sold in last financial year Cietalls Nt vaiabie

7. | Number of employees/ workmen Details Not Available

Information can be sought by sending

8. | Further details including last available ‘
request at ip.josanfoods@gmail.com

financial statements (with schedules) of two
years, lists of creditors, relevant dates for
subsequent events of the process are avallable st

.

9. | Eligibility for resolution applicants under
section 25{2)(h) of the Code is available at

Information can be sought by sending
request at ip.josanfoods@gmail.com

10.| Last date for receipt of expression of interest | 22.01.2024

11,| Date of issue of provisional list of

prospective resolution applicants 28.01.2024

12.| Last date for submission of objections

to provisional list 02.02.2024

13.| Date of Issue of final list of prospective

resclution applicants 10.02.2024

14, |Date of issue of Information Memorandum,

evaluation matrix, and Request for 15.02.2024

Resolution Plan to prospective applicants
15. | Last date for submission of Resolution Plans |18.03.2024
16.| Process email id to submit EQI ip.josanfoods@gmail.com
-5d-
CA Mahesh Bansal

Resolution Professional in the matter of

Mis, JOSAN FOODS PRIVATE LIMITED (IN CIRP)

Emall: ip.josanfoods@gmail.com

IP Registration No, IBBI/IPA-001/1P-P00785/2017-2018/11341

IBBI Regd email; emmbee.consulting@gmal.com

SCF 24, First Floor, Bhadaur House, Ludhiana 141008

Place: Ludhiana AFA AA1/11341/02/061224/106478 valid 06.12.2024
Dated: 01.01.2024

instantly translated into
seven languages by inter-
preters, was telecast live
on a screen specially put
up for the purpose. It was
telecast through the com-
munity’s in-house satel-
lite TV channel (Muslim
Television Ahmadiyya
International).

A distinct feature of the
speeches on all three-days
was that the speakers were
encouraged to highlight
the good points of other
faiths without maligning
any particular religion.
Muslim speakers were
asked to speak on Krishna
and Hindu speakers were
encouraged to speak on the
teachings of Jesus Christ.

Sarpanch
plants 10,000

trees near
dhussibundh

FEROZEPUR, DECEMBER 31

A dedicated farmer from

Dulchi Ke village district is
spearheading an initiative that
is not only contributing to the
preservation of the environ-
ment but also playing a pivotal
role in fortifying the sensitive
“dhussi bundh.” This farmer
has taken it upon himself to
transform the landscape of the
area by planting trees along
theedge of the “bundh,” which
makes this conservation effort
a dual-purpose project.

Avtar Singh, Sarpanch, and
Dulchi Ke village had started
planting trees in and around
the area of the “dhussi bundh”
around five years ago.

Avtar said, “Nature is every-
thing, and we should do
everything in our power to
preserve it. I stopped burning
cropresidue eight yearsagoto
do my part, and I urge every-
one else to do the same. Avtar
was recently honoured by
Assembly Speaker Kultar
Singh Sandhwan, and he was
also honoured with the “Dhar-
ti Maa De Putt” Award by a
Jaitu-based NGO, “Kheti
Virasat Mission”.— OC .

Ahmadiyya Muslims in the 128t

When spiritual head
Hazrat Mirza started his
discourse from London,
there was complete silence
in the hall. “Islam teaches
that one must adhere to
the limits set by the
Almighty. For instance, a
person who is financially
well-off can purchase
whatever is lawful. Howev-
er, if a person who is
unable to afford something
attempts to purchase it by
employing illegal means or
by incurring a debt just for
the sake of personal fulfil-

i .
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1P Registration No. I[BBL/IPA-00L/IP-POOTE5/2017-2018/11341
IBBI Regd email: emmbee.consultings gmail.com

WRAHE 24, UTTE WTEE Bhadaur 73R, EowrET- 101008

AFA AATII3AL/02/061224 106474 valid 06,12.2024
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